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ApPOINTMENT OF COMMITTEE OF 
ENQUIRY INTO NATIONAL COAL 
DEVELOPMENT CORPORATION 

The Minister of Steel, Mines and 
Metals (Dr. Chenna Reddy): Sir, I 
beg to lay on the Table a copy of 
Government Resolution No. C2-8(7)/ 
67 dated the 22nd July, 1967, appoint-
ing a Committee of enquiry to go 
into the 'WOTking or Nati;onal Coal 
Development Corporation. [Placed in 
Library, see No. LT-1l98/67]. 

REPORT ON THE CENTRAL INSTrTUTE OF 

(3) A COPy of the Iron Ore Mines 
Labour Welfare Cess (Am-
endment) Rules, 1967, pub-
lished in Notification No. 
G.S.R. 907 in Gazette 01 Indi .. 
dated the 10th June, 1967, 
under sub-section (4) of sec· 
tion 8 of the Iron Ore Mines 
~  Welfare Cess Act, 

1961. [Placed in Library, 
see No. LT-1202/67]. 

tz.3Z hrs. 

ENGLISH, HYDEHABAD AND CERTIFLED BUSINESS ADVISORY COlOlIT'J.'S 
ACCOUNTS AND AUDrr REPORT 

The Minister af Education (Dr. 
Triguna Sen): Sir, I beg to lay on 
the Table a copy of the Report on 
the activities of the Central Institute 
of English, Hyderabad, for the year 
1965-66 along with the Certified Ac-
counts and the Audit Report thereon. 
[Placed in Library, see No. LT-1199/ 
67]. 

MAIN CONCLUSIONS OF THE INDUSTRIAL 
COMMn"IlEE OF CaTrON TI:XTILES AND 
THE STANDING LABOUR COMMITrEE AND 
IRON ORE MINES LABoUR WELFARE CESS 

(AMENDMENT) RuLES, 1967. 

The Minister of State in the MiDi8-
try of Labour, Employment and Re-
habilitation (8hri L. N. Mishra): Sir, 
I beg to lay on the Table-

(1) A copy of the Main Conclu-
sions of the Second Session of 
the Industrial Co:nmittee on 
Cotton Textiles held at New 
Delhi on the 8th May, 1967. 
[Placed in Library, see No. 
LT-1200/67]. 

(2) A copy of the Main Conclu-
sions of the TWenty -sixth 
Session of the Standinc La-
bour Committee held at New 
Delhi on the 10th May, 1967. 
[Placed in Library, see No. 
LT-1201/67]. 

SIXTH REPORT 

The Minister of Parliameutary 
. Mairs and' Communications (Dr. 
Ram Subhar Sinrh): Sir, I beg to 
present the Sixth Report of the Busi-
ness Advisory Committee. 
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Mr. Speaker: Whatever i\ is, the 
report has been presented after the. 
Business Advisory Committee sat yes-
tercIq, ~ tile proiII8Il all 
fixed tome tIa. 


